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Issue of Ration Cards to illegal migrants 

*187. SHRI   SATYA PRAKASH MAL-
VIYA   : SHRI  SATISH  
PRADHAN   : 

Will the Minister of CIVIL SUPPLIES, 
CONSUMER AFFAIRS AND PUBLIC] 
DISTRIBUTION   be  pleased  to state   : 

(a) whether Government have any proposal 
to change the procedure for 1097 RSS/94—3. 

issuing rat on card to prevent illegal foreign 
nationals, especially Bangladeshi infiiltrators, 
who are getting ration cards very easily in the 
country, particularly in Delhi, Bihar and 
Assam, if so, the details thereof; 

(b) if not, the reasons therefor; and 

(c) the details of the measures taken| 
proposed to be taken to prevent illegal 
migrants from Bangladesh from getting 
ration cards ? 

THE MINISTER OF CIVIL SUPPLIES, 
CONSUMER AFFAIRS AND PUBLIC 
DISTRIBUTION (SHRI A.K. ANTONY): 

(a) to (c) The operational responsibility for 
implementing the Public Distribution System 
(PDS) in the country is with the State 
Governments and UT Administration. 
Decisions regarding the opening of fair price 
shops, eligibility criteria for issue of ration 
cards to the bona fide consumers and 
operational procedures and regulatory 
measures are taken by the State 
Governments/UT Administrations. Bona fide 
residents of a State are generally .issued ration 
cards for getting access to PDS. Ration card is 
not intended to be linked to any other benefit 
or confer any entitlement other than access to 
PDS. 

 


